11 TEM NO. 1 COURT NO. 8 SECTI ON XI A
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
I A 2/2008 in ClVIL APPEAL NO. 5692 OF 2008
STATE OF KERALA & ORS. Appel | ant (s)
VERSUS
V. S. RAVEENDRAN Respondent ( s)
(for stay and office report )
Date: 19/01/2009 This Appeal was called on for hearing today.
CORAM :
HON BLE MR JUSTI CE R V. RAVEENDRAN
HON BLE MR JUSTICE J. M PANCHAL

For Appellant(s)
M. G Prakash, Adv.

For Respondent (s) Ms. Bi na Madhavan, Adv.
M. S. Udaya Kumar Sagar, Adv.
M. Shwetank Sail akwal, Adv.
for MS. Lawyer’S Knit & Co, Adv.
UPON hearing counsel the Court made the follow ng
ORDER

Interimstay of contenpt proceedings.

List this matter for final disposal next Friday(30.01.2009).

( PAWAN KUMAR) (SNEH BALA MEHRA)
COURT MASTER COURT MASTER



